Title: Need to take steps for all-round development of Sarnath pilgrimage and tourist centre in Uttar Pradesh.

14.45 hrs.
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SHRI KONIJETI ROSAIAH (NARASARAOPET): Sir, I am on a point of order.
MR. CHAIRMAN What is your point of order? Under what rule?
SHRI KONIJETI ROSAIAH: It is under Rule 376.

Sir, my point of order is very simple. The Zero Hour normally terminates when the House adjourns. Today, the
1ssue raised during the Zero Hour continued even after the re-assembling of the House.

MR. CHAIRMAN: There is no point of order; you may please sit down.

SHRI KONIJETI ROSAIAH : Sir, we have given notices to raise some other 1ssues. What happened to them?
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